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THE TRIPURA ACT NG, 10 OF 2014, -

%

THE TRIPURA APPROPRIATION (NG, 8 ) ACT, 2014,

‘0 authorize payment and appropriation of certain further sums from cond our of the
Consolidated fund of the State of Tripura fo meet the expenditure incurved on certain

services during the financial vear ended on 31 March, 2006 in excess of the amount srented
;s J 7

AN

For those services and for that year,

BE it enacted by the Legislative Assembly of Tripura in the sixty-fifth year of the

Republic of lndia as follows: -

Shors Title

15yt of

Hu i4,57,85.342/-

et of the Consolidated
Fund of the State of
fripura fo imeef cerfain
expenditure  for  the
Finonciol Year ended on
FET day of March, 2006.

Appropriction

i.

This act may be called the Tripura Appropriation (No. 8)
Act, 2014,

From and out of the Consolidated Fund of the State of
Tripura, the sum specified In column 3 of the Schedule
amouniing in the aggregate 1o the sum of Rupees
fourteen crore fifty seven lakh ninety five thousand
three hundred forty two only shall be desmed to have
been authorized to be paid and applied to meet the amount
spent for defraying the ‘charges in respect of the services
spectiied in column 2 of the Schedule during the financial

‘year ended on the 317 day of March, 2006 in excess of ihe

. aiounts granted for those services and for that

Sad

The suins deeinad 1o have been authorized o be paid and

a3
BT

Siate of Tripura under this Act should be deemed to huve
been appropriated for the services and purposes expressed
in the Schedule in relaiton 1o the financial vear 2nded orn
the 31% day of March, 2006, L

e U

plied from: and out of the Consolidated Fund of the
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THE SCHEDULE

_ {Section 2 and 3) -
C 1 2 N ]
! Zums aggregating o
-; 3;3;3. of Senvices and Purposes Votad by Cha\'ged on the Total
| voles Assembly | Consolidated Fuind
Rs.
Rs. Re.
}_.'—_ -
1 4 |Deparimentof parfiamentary Affairs (Revenug) 3 A422 LY. S0
& Revenue Department (Revenue) 28900422 0 ZR800422
15 public Works {WR) Depaﬁmén’i {Revenue) 183758324 3! 13375324
1¢  |Education {Higher} Department {Capital) 42670(5 _ 0 476709
R MR ; " i i
i 43 [Finance Depariment {Revenuej 0 51089717 BACBETH 7
l 45 {Taxes & Excise Diepartment {Revenue} 46993757 ¥ A6PG3TEY
| S e e i et N R —
{
'i 56 |information Technology Department {Capital} 5000 0 5000
o : L AEE—
! GRAND TOTAL- 34704203 24094139] 145768342
HE S— . o
; /
TOTAL : REVENUE G4269503 54094439] 145363642
tr____‘_‘ ___________ o
TOTAL © CAPITAL 431700 0 451700
0.V JAMATIA
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